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LOK SABHA 

Friday, 2nd December, 1955

The Lok Snbha met at Eleven of the 
Clock

LMr, Sp e a k e r  in  the Chair] 
Q^JESTIONS AND ANSWERS 

(See Part I)

12 NOON

PAPERS LAID ON T H E  T A B L E
N o t if ic a t io n  under  Es s e n t ia l  C o m ­

m o d it ie s  A ct
The Deputy Minister of Food and 

A^rriculture (Shri M- V. Krishnappa): 
I beg to lay on the Table, under sub­
section (6) of Section 3 of the Essen­
tial Commodities Act, 1955, a copy 
of the Notification Nj. S.R.O. 2247, 
dated the 12th October, l^55 cancel­
ling the Ministry of Food and Agri­
culture Notification No. S.R.O. 2740, 
dated the 25th August, 1954. [Placed 
in Library, See No. S— 406/55].

MOTION FOR ADJOJRNMENT 
S it u a tio n  in  R a ta ch er a  in  A g ar ta la

Mr. Speaker: The House will now 
take up thie consideration of the ad­
journment motion t îbled by Shri 
Dasaratha Deb and Shri Biren Dutt 
regarding alleged police expresses in 
Ratachera in Agartala ^Tripura)- 
The hon. Deputy Minister wir now 
make a statement.

The Deputy Minister v*f Home Affairs 
(Shri Datar): The »eports received
from Tripura show that the allega­
tions that on the 21st November, 1955, 
the Police burnt houses, molested 
women and beat the .'•eoole i'*' Rata- 
che^a as a result of which paruc pre­
vails in six villages are entirely 
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incorrect. The facts ascertained are 
as follows:

On the 22nd October, 1955, on Dhan 
Singh of vollage Emrapasa was arres­
ted by the Police of Fatlgroy Police 
Station for being in possession of an 
unlicensed gun. While the Police 
party were returning to the Police 
Station with the arrested man. a mob 
of about 300 persons attacked the 
police and forcibly took way Dhan 
Singh from their custaly atici chased 
the police party. Some local villagers 
gave shelter to the police. In order 
to preserve order in the area where 
the mischief-makers who had attacked 
the police had gone undecground and 
to give protection to the  ̂aw* abiding 
villagers who assisted the police, a 
temporary police camp has been open­
ed in the village of Emrapasa which 
is inhabited mostly by anti-social ele­
ments. So far only two accused per­
sons have been arre«ited. The anti­
social elements who were responsible 
for the attack on the jclice are repor­
ted to have themselves set fire to some 
dilapidated huts with a view to accus­
ing the police of oppressior.. The 
State Government have reported that 
all allegations that \he p >ilce burnt 
down houses of villagers, tortured 
their women and looted money, rice, 
jute, etc., and created a state of terror 
are entirely incorrect.

Shri DasaraUia Deb (Tripura East): 
The police went to ."ilmrapa-a and 
Demdumchara villages, taught held of 
three women and raped them. When 
the other womenfolk came to the 
spot to rescue the raped woman, the 
police fired four roimds and burnt 
thefr houses and In order to hide from 
view such barbarous acts, tiiey fabri­
cated the unlicensed gun story. Four




